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Jj- Indane gas agencies for hill areas ]

1438. SHRI LAKHAN SINGH: Will the
Minister of PETROLEUM, CHEMICALS
AND FERTILIZERS be pleased to state:

‘a) whether Government propose to grant
agencies of Indane gas for domestic use for
the tourist centres and other cities in the hill
areas of Uttar Pr?desh; and

(b) if so. by when and in what manner
these agencies will be granted?]
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t{[THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS (SHRI H.
N. BAHUGUNA): (a) Out of the 87 new LPG
agencies proposed to be created in the country
as already announced in the Rajya Sabha on
15.5.78, nine are to be opened in the State of
Uttar Pradesh (U.P.) namely Ranikhet (1),
Pauri Garhwal (1), Agra (2), Dehradun (1),
Lucknow (1), Kanpur (1), Moradabad (1) and
Meerut (1).

Dealers have been appointed at Ranikhet
and Pauri Garhwal. For other places except
Meerut applications have been invited through
press advertisements. Action including issue
of advertisement is being taken in respect of
Meerut.

(b) With the anticipated large-scale
increase in the LPG availability in the country
from 1980, it may be possible to extend its
marketing in due course to other tourist
centres and hill areas in U.P. based on
following:

(i) Anticipated customer potential;

(ii) Nearness of the market from the

sources of supply;
(iii)  Availability of
mode of transport;

safe/convenient

(iv) Maximum utilisation of distribution
equipment; and

(v) Viability in operations.

The manner of filling these agencies is as per
the guidelines issued by Govern ment to all the
public sector oil ?anies according to which 25
per cent of all types of agencies of the public
sector oil companies are reserved for persons
belonging to the Scheduled Castes /Scheduled
Tribes, 2 per cent ar, reserved for physically
handicapped pe-sons and the remaining 73 per
cent * are to be awarded on commercial con-
sideration, preference being given to genuine
Consumer Co-operative Societies and Agro-
Industries Corporations. All appointments are to
be made
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after inviting applications by giving
advertisements in newspapers in circulation in
the areas concerned.]

Profiteering in bulk drugs by the multi-
national drug firms

1439. SHRI ARVIND GANESH KUL-
KARNI; Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state;

(@) whether any assessment has oeen
made by Government of the profiteering in
bulk drugs made by the multi-national drug
companies, like M/s. CIBA, GLAXO,
WYETH, RANBAXY and UNICHEM; and

(b) what are the international prices of
the following drugs as against their domestic
prices:—

(i) Hydralazine;

(ii)  Hydrochlorothiazid; (iii)
Betamethazone; (iv)
Hydrocortisone;

(v) Ampicillin; and (vi)

Colonidine?

THE MINISTER. OF PETROLEUM,
CHEMICALS AND FERTILIZERS (SHRI H.
N. BAHUGUNA): (a) Government have not
so far made any assessment in respect of the
alleged profiteering on bulk drugs by compa-
nies like M/s. Ciba, Glaxo, Wyeth, Ranbaxy
and Unichem. However, as part of the
Government's decision on the
recommendations made by the (Hathi)
Committee on Drugs & Pharmaceuticals
Industry a Committee has been instituted to
look into allegations of unduly large profits by
foreign drug companies and to suggest
measures, where appropriate, to regulate the
profits by foreign companies.

(b) A statement furnishing the  requisite
information to the extent available is attached.



